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Board—this is an organisation working under
the auspices of the Commerce Ministry—s
sometimes places retstrictions in the interest of
the tobacco farmers themselves. This i° because
this crop is demand-based and unless the
production of some varieties is curbed, the
prices would fall dramatically. For this reason,
sometimes, some targets are fixed by the Indian
Tobacco Board. Other than this, no other
restrictions are placed on tobacco in respect of
cultivation, production and manufacture

Financial Condition of SAIL

*142. SHRI SOM PAL : Will the Minister
of STEEL be pleased to state :

(a) whether it is a fact that the financial
condition of SAIL is in a bad shape even
though the company has been showing profits ;

(b) If so, what is the factual position with

[RAJYA SABHA]

to Questions 8

reserves and su rplus and the loan position of the
company ;

(c) whether Government propose the further
disinvestment in SAIL; and

(d) if so, what is the likely bearing on the
prices of shares with the financial position of
the company ?

THE MINISTER OF STATE OF THE
MINISTRY OF STEEL—(SHRI SONTOSH
MOHAN DEV) : (a) to (d) A Statement is laid
on the Table of the House.

(a) No, Sir.

(b) The factual position with regard to
equity capital, reserves and surplus and loans
of the company since 1990-91 is given

regard to its equity capital since 1990-91, the ' T below :
Statement o
Rs, Crores
Year Equity Reseives & Total Lons
R Capital  Surplus{net (excluding
<o T et o of misc. interest
L . . expendi- accrued and
Al g & ture to be duethereon)
) written oft)
1590-91 B R SR S . 3986 690 5,492
1991.92 . . . . . . . « 3986 957 7.212
1992-93 . . . . . . « 3986 1,286 9,521
199394 . Lo . . . 3986 1677 127t
(c) Yes, Sir. ATerTETe T TWET TaTAAw w g

(d) The planned disinvestment by Govern-
ment of its share-holdings in SAIL during the
current year will not affect the financial position
of the company. The equity structure will
undergo a change as a result of disinvestment
but Government will retain the majority share
holding. Furthermore, it is not possible to state
the likely bearing on the prices of shares tX
this stage as share prices are governed by
many factors.

ot wiwerer : @umte welgw, sl
garg #=ft ft & of g Tewr & T
fer auiieet arfw g e 51 Paeftar Peuter
W A €, GE g %1 wmy & g

FITET > WG] T § 9T qrErawn |t
gt & | ¥ urg aime g ot 4 gxfe
2" T 1080-90 &% o =T @rT (ghaEh)
: :1 8 ot mE wwowr
Wl AFET TES AT AGW UF P AR
d* 9.39 & arar | 9 W A T ww Pt
w1 A §, TUR gEAe #7290 whewe ¥



9 Oral Answers
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MR. CHAIRMAN :
your question.

Please conclude

SHRI SOM PAL : I have put the
question, Sir, I have asked what were the
reasons for this distortion in the financial
position and what the Government is
doing to correct this

MR. CHAIRMAN : Then I will ask the
hon. Minister to answer. Yes, hon.
Minister

SHRI SONTOSH MOHAN DEV : Sir.
the hon. Member has disagreed with my
answer. SAIL today is reckoned as the
ninth 'argest producer of the country, and
ranked as the fifth by the Metal Bulletin of
the World. When you consider the returns
from the investment point of view, I do
agree with you that it is not commensurate
with the total investment, which is about
Rs. 10,000 crores for this sector. I agree; [
do not disagree. But, at the same time, we
cater to 46 to 50 per cent of the needs of
the market. Our consumer are Defence,
Railways and the people of this country.
We cannot burden the people with higher
prices which they cannot bear. Hence the
profit is less than what it should be. You
have said that we have given up the practice
of getting budgetary support. No, we have
been asked to generate our own internal
resources and we continue to do this ; it is
going on since 1989. SAIL is not getting
any budgetary support. We are having our
own resources. But when we take
commercial credit or loans from the
domestic or international markets, we do
consider whether it will be paying for us or
it will be causing a loss to' us. That is why in
this Plan our total investment is about Rs.
13,520 crores. Out of that, the market
borrowings are Rs. 6,230 crores. We are
not going in for heavy borrowings. We can
get money but we are not taking money and
we are not doing anything'which will be a
burden to us.

I fully appreciate your idea that we
should earn more profit and we should
have more efficiency. This is what we are
achieving.

[16 DEC. 1994]

to Questions 10

You will be happy to know that in 1991-92 we
earned a profit of Rs 367.10 crores, Rs.423
crores in 1992-93, and Rs. 545 crores in 1993-94.
In April—September 1994 our profit is Rs. 353
crores as against Rs. 62.47 crores in April-
September 1993. 1 am sure this year the
achievement of SAIL will be good. I think we
should congratulate the about two lakh workers
and the about 3,000 engineers who are working
there. This is one of the public sector
undertakings which is doing very well. We
should congratulate them and appreciate the
work they are doing. I agree with you that the
profit should be more and the efficiency should
be more : we are steadily going towards that
and we will be able to achieve that.
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SHRI SONTOSH MOHAN DEV : Sir
about the question of piling up of stocks in the
stock-yard, last year there was a recession in
the steel industry not only in India but alj over
the world. The demand went down in the
international market, and we were also affected
apart from that, as you know, last year there
was an industrial strike, a Bharat bandh.
Bandhs affect production. If production stops
it also affects the position. That is why there
was no lifting of stock from the stock-yard.

ﬁl
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Id-ally it shoald be one month, I agree with
ow the position has improved. Now the
position i« that tfeere is so much of demand
for our product that we cannot meet it, I get
hundreds of applications forwarded by Mem-
bers of Parliament. We cannot meet them.
The situation in the country has improved.
The demand in the automobile sector has
improved. The infrastructure expenditure as
well as construction of houses have improv-
ed. Now this situation prevails. We are not
holding three months' stock.

As regards disinvestment, the
Government has decided to have
disinvestment. First 5 per cent was done.
Then another 5 per cent was done. Then we
gave 0 35 per cent to the employees. That
money which is coming, is going to the
General Budget to cover the deficit.

Now the Government has agreed to allow
us to have disinvestment of 10 per cent of
the authorised shares which have not been
subscribed, that is, 10 per cent new shares.
Pan of this 10 P.C. will be raised through
GDR issue. We have gone to the Finance
Ministry. Tn principle they have agreed (o
allow us to go to GDR for US $350m. The
process is on. That money will be utilised
only for modernisation and development. We
expect to raise about Rs. 1,000 crores from
the international market. I am sure, when
tha* money comes, modernisation in other
steel plants will be easier. The process is
going on, but, as you know, it is a long-
drawn process. It will take some time. We go
to the Cabinet. After its approval, we can
move further.

T appreciate your feelings, and we shall
take some more steps to see that money
comes. Money is coming. The Government
has changed its policy. Initially they were
tak'ng money onlv for covering the budget
deficit. Now thev are giving money to us. We
are happy. Tt will help us. We will not go in
for borrowing money. We shall issue shares
and get the money.
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to Questions 12

SHRI PONTOSI "NDEV: Sir,

I expect some measures. I have got some mis
sion. This is subject to the approval of the
committee. We iHfng about it. As I
said some of the steel plants need money, and
I don't think that the Government will stand in
the way. We have got one or two sick
industries. We are taking care of them. One
has gone to the BFFR. We have submitted our
plau, and we shall take care of that also.
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SHRI SONTOSH MOHAN DEV : Sir,
our Bhilai Steel Plant is earning profit. Except
Durgapur and IISCO and marginally the
BISL, all other plants are earning profit. I
have got the figures about all the steel plants
and I can lay them on the Table of the Pouse.
Reading them out here will take time.

As regards total investment, Rs. 7,010
crores is the net fixed asset and Rs. 3,889 is
the net working capital. In regard to the return
in monetary terms, if you think of rutting the
amount in the bank, you will get 1S to 16 per
cent interest. That is not our aim. Our duty is
to make them self-reliant. This unit was started
by our founding fathers. Now, we have got
about ten million tonne-target in SAIL for
crude steel. For the year 2000, the target is
about 17 million tonnes We are utilising the
minerals which are available. As I said the
other day in the House, if you sell one million
tonnes of iron ore, you get about Rs. 95 crores.
As against that if you sell one million tonnes of
steel, you get roughly Rs. 890 crores. So, our
aim Is to sell the value-added products. That
aim we are
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fulfilling. If you calculate the investment and
return, it must be in the range of 3 to 4 per cent.
But all industries in the public sector arc not 10
make profits only. We have to do social justice
to the people. We are doing that. In due course
if you want, I can increase the price and earn
more profit, but there will be a lot of res' in the
House. So, we have decided to earn a
reasonable profit and not an unreasonable
profit putting a burden on the consumers.

of SAEW 9rEE . guITTe "Eigd. U6
%% tm dse ...

MR. CHAIRMAN : Please, no. (Inter-
ruptions) Will you please sit down ?

SHRI JAGESH DESAI : 1 am happy that
in the six months of the current year, the profit
has gone up by four times. It was Rs. 62 crores
in the earlier year's six months as well as this
year's six months. I am happy about that. This
shows that the public sector can bring good
results. Our Prime Minister has applauded the
Steel Authority of India, but there are men in
the Government, who day in and day out
denigrate the public sector. I want to
emphasise that we should encourage the
public sector, because it belongs to all of us—
to the workers, to the Government and to the
people of the

COUI'

At the A1CC meeting of the Congress
Party at Surajkund a concept was propounded
that when the shares are disinvested, a part of
the money received from disinvestment will be
given for making the sick units function. I
would also iike to know whether in the Steel
Authority of India there are sick units and to
make them viable he would ask the Finance
Ministry to give funds so that these units can
be made viable and functioning; Has the Steel
Ministry taken this up with the Finance Mi-
nistry ? If yes, what are the results ?

Secondly, it is the policy of the Govei that
workers should be issued shares. As such,
when you are going to issue new shares, you
will get more funds also. !f shares are issued
to the workers, wili you charge premium
from them or you are going to give them at
facevaluc ?I wants clarification on the points
that I have raised.

[16 DEC. 1994]

to Questions 14

SHRI SONTOSH MOHAN D£V : Sir, on
behalf of the workers and the SAIL, I thank
the hon. Member for complin anting the Steel
Authority of India. Sir, we fully ag with the
hon. Member that at the Congress session it
was the guideline. As 1 said, the Government
has accepted it and has al'owed us todisinvest
10per cent. The money that will come will be
taken into our Budget for vitalising and
modernising those units which need them
badly, including the s ek units That is our
view. The hon. Mtmbei has talked about
giving shares to the employees. As 1 said
earlier, through disinve tment of shares, we
have already given some shares to the
employees. In the few years of difinvest-ment,
we have got a price of Rs. 40 11 or Rs. 40 per
Rs. 10 share. I think today we are getting lis.
50 per Rs. 10 share, ometimes Rs. 58 per Rs.
10 share. We have giv n shares at Rs. 26 per
share to the employe*;. So, we have charged
from them at a red .iced rate. In future we are
not putting any restriction on giving it to
the emplovees.

The modernisation of LfSCO s eel plant
which is being thought of will be done and
there also we have offered shares ) the em-
ployees. They have accepted it.

We have kept in mind the decisio i taken at
(he Congress session. The Coven ment has
accepted it. Now, the money is beii g given to
the public sector through disinvestment. This
money is made available to them as fund
raising.

SHRI INDER KUMAR GUIJFAL : Mr.
Chairman, Sir, a little while ago, my lion friend,
the Minister who adorns the Congrs °. Benches
has mentioned and talked with a great deal of
grace and dignity about the founding fathers
of our nation. I hope that he was drawing our
attention to the fact that when the s: eel plants
were set up they were thought 'o be the
foundation of nation- building. I .hink the
Minister might be dismayed because the Cabi-
net is moving in a different direction. \"ow they
are talking in terms of disinvestment, But in
reality they are moving away from t e dreams
of the founding fathers. Not only that, the
production of steel is much less in our country
per capita. At the same time, we a, ¢ moving
away from the public sector to pi ivatise it.
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May I ask the hon. Minister, with your per-
mission, Sir, whether he feels that
disinvestment is a garb, a veil to move away
from the public sector and liquidate it
gradually ? I would like to know from the
Minister—I  think his  Ministry s
performing well—whether his Ministry
will resist this and take the Parliament into
confidence because we are equally wedded
to the dream of Nehru.

SHRI SONTOSH MOHAN DEV : Mr.
Chairman, Sir, the hon. Member says that
we are diluting the dream of our founding
fathers. This will not do any justice to the
Government. We are not diluting it. One has
to realise that in a country like ours which is
producing 53 million tonnes of iron ore and
exporting about 3 million tonnes of it, we
have to see that this is utilised. Keeping in
view the ratio of value added product and
the iron ore the Government has delicensed
the control and has opened this sector to the
private sector. The private sector has
positively reacted. Twenty-seven mini-steel
plants and medium steel plants are in the
oiling ; and the worry which the hon.
Member has expressed will not be there. I
must make it clear that though we are not
going in for a new public sector steel plant,
there is no restriction from the Government
on my Ministry to expand the existing steel
plants. I can expand the Bokaro steel plant.
1 can expand the Bhilai steel plant. I can
expand the Durgapur steel plant. I can
expand the Rourkela steel plant. I do not
know who will be there in the Ministry of
Steel in future Government come andjgo.
But whichever Government comes, there is
no restriction on expansion. We are also
thinking to upgrade and increase the
production in all our steel plants and thereby
the public sector will have its presence in
the steel sector. So, the hon. Member need
not have any apprehension that we are
shirking from our responsibility. At the
same time there should be a contributory
factor from the private sector. Private
investment should come. Our priority area is
rural  development. That is  why
Government has stopped going in for new
plants. But there is no restriction on
expansion. The manner in which the SAIL is
} generating funds, the manner in which they
are getting response from the domestic
market and foreign market, I am sure that
they will be able to do much better. If the
Durgapur steel plant runs into profit from
this year, then, from the next year its
production will go up.

[RAJYA SABHA]

to Questions 16

It will not go down. The same thing can happen
in the Rourkela steel plant. After modernisa-
tion the quantity of production will go up. We
have not stopped our effort to increase the
production in the public sector steel plants. We
are only not taking up new steel plants. This is
a fact. But that may be a temporary pheno -
menon. In future if we earn more money then,
we can invest.

SHRI INDER KUMAR GUJRAL : What
about disinvestment ?

SHRI SONTOSH MOHAN DEV : As for
disinvestment, as my colleague, Shri Jagesh
Desai, has rightly said, there was pressure from
all, irrespective of parties, that a part of the
disinvestment fund should go to the public
sector. All the parties, Bharatiya Janta Party
Janta Party, CPM, CPI and Congress, wanted
it. It was the demand of the House. I am glad
that the Government has accepted it. They
have allowed us, to a certain extent, to take the
money into our kitty to spend. So, the echo
which was raised in trie house has been accep-
ted by the Government. If you propagate more,
it would help us. We would request yoa that
you should also try to help us further in*
future.

DR. ALLADI P. RAJKUMAR :J Mr.
Chairman, Sir, the hon. Minister is telling us
ihat the financial position of th; SAIL is
strong. Why is the Government adopting ,i
short-sighted attitude towards the Visakhapat-
nam Steal Plant? Last year, when the ooa.
Prune Minister visiieci lane, ne promised mat
due importance would be given to the Visak-
hapatnam Steel Plant expansion. I would like
to know from the hon. Minister whetner the
proposal for expansion will be taken up in the
near future. Is there any proposal to sell equity
share to national companies, foreign
companies ?

SHRI SONTOSH MOHAN DEYV : Sir, it is
very unfortunate to say that the Government of
India has not yet planned. It has made an
investment of Rs. 8,000 crores without any
return. After our Government has come in, we
have brought it back on the rails. Today, the
Government has restructured the capital of the
Vizag Steel Plant and it is now running in the
right direction. ThP hon. Member should be
happy to know that from next year, it will turn
in cash profits
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This is the position. We are not disinvest in
any share. But we are thinking of upgrading
it with collaboration from outside because
'the liquid steel', as they call it, or the pig iron
which is available in excess of the capacity
may be converted into steel with the help of
others. We are not privatising. The
Government of India is quite sympathetic.
We know that the presence of the
Government of India in the public sector in
steel in the South is through the Vizag Steel
Plant. I car: assure th. i.on-Member that
nothing will be done which will go against
this particular plant. This is the only plant
there. Even this year, Budgetary support has
been given to it. No Budoptary support is
given to any steel ?lant. But, for the Vizag
Steel Plant, this year also, we are getting
Budgetary support. So, tne Government is
quite sympathetic and is alive to its
responsibility. The hon. Member and all I
who are concerned about this Plant, need not
worry about it.

MR. CHAIRMAN : Question No. 143.
E/}lrkil Upendra. Not there. Shri Chimanbhai
ehta.

Increase in Reservation Quota by

Maharashtra Government

*143. SHRI P. UPENDRA :
SHRI CHIMANBHAI MBH

Will the Minister of WELFARE be ed
to state:

(a) whether it is a fact that the Govt of
Mabharashtra has decided to inc reservation
quota in jobs and educu OBCs and BCs
above the limit of 50% lated by the Supreme
Court :

(b) if so, what is the response of the
Central Government thereto; and

(c) whether Government are aware of the
fact that the Supreme Court has rejected the
hike of reservation above 50% in medical
colleges of Tamil Nadu even after the
tion given to Tamil Nadu's 69% Reservation
Act under the 9th Schedule of the Constitu-
tion ?

THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K V.
THANGKA BALU) : (a) to (c) A statement
is laid on the Table of the House.

[16 DEC. 1994]

to Questions 18

Statement

The Government of Maharashtra ih;ough its
Resolution dated 8th Peceraber, 1994 has
provided 2% reservation for certain specified
communities in State services and in
educational institutions under "Special Back
ward Category". This is in addition to 30%
reservation already given by the State Govt for
SCs, STs, OBCs etc.

In the matter of Stale services and educa
tional institutions under the State Govt., it is
upto the SSI Jopt suitable reser-
vation policy keeping in view the condition
prevailing in the state and the Constitutional
responsibilities.

The Supreme Court in a Writ Petition cha
llenging the validity of the Tamil Nadu Back
ward Classes, Scheduled Castes and Seheduled
Tribes (Reservation of seats in Educational
Institutions and of appointments or po.ts in
the services under the S ate) Act 1994 which
provides 69% reservation for B; lass-
es (SCs, STs & OBCs), has referred that matter
to a Constitution Bench. In the interlocutory
application filed in this Writ Petition! the
Supremo Court has directed the Tamil Nadu
Govt, to create 62 additional seati 1« Medical
Colleges. The Supreme Court has not granted
the stay of the Act as prayed for oy the peti-
tioner.
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Mr. Thangka Balu, can you understand iy
Hindi ? {Interruptions). Okay, I will speak u
English for his benefit.

Sir, the answer to the question is lovally
evasive. What I h ik d is whether ihe
increase of quota in Maharashtra above 50
per cent is violative of the Supreme Court's
judgment. The reply to that is Aot given at all.
Sir. Secondly, they have a.id that the State
Governments are atinoui m ig reservation po-
acoordmgto the respo .sibi
lities. Is it acowect statement thptyou are mak-
ing Sir, the Constituent Assuiahly hi-d opp



